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LUCKNOW--CL-2025Aug18.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 18-AUGUST-2025 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO. 26420785626 PASSWORD-12345

Srl |Appeal Number Aizl:rt' Assessee Name Remarks
1| 308 /Lgﬁ 12020 | 201213 | [A] SHRI GANGA DUTT UPADHYAY

2 | 4e /LIKL? 12020 | 2012-13 | [D] SHRI GANGA DUTT UPADHYAYA

3 |ITA 43/LKW/2024| 2018-19 | [D] RAJESH KUMAR AGARWAL (E-FILED.)

4| s /lem/zoz o | 2015-16 | [A] MAHIPAL SINGH RAGHAV

2} . /LIKI,’V“ 12024 | 2015-16. | [A] MOHIT SINGH RAGHAV

6 | 433 /LIKE 12024 | 201516 | [D] MAHIPAL SINGH RAGHAV

-3 . /LII<1‘;$/202 , | 2015-16 | [D] MOHIT SINGH RAGHAV

8 | cq5 /ngv& 12024 | 201314 | [A] JITENDRA SINGH

is@t Registran

14-Aug-2025|
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LUCKNOW--CL-2025Aug18.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26410389437 PASSWORD-123456

18-AUGUST-2025 (MONDAY)

Srl |Appeal Number A;smt. Assessee Name Remarks
ear
ITA
- L.H SUGAR FACTORIES LTD.
L | 1o4/kwj2020 | 201213 | [ATLHSUG
) UCD 2019-20 | [D] SRI AMIT GUPTA PRIP. M/S AMIT ENTERPRISES
153/LKW/2022
3 [ITA 21/LKW/2022|2017-2018| [A] ARPIT KUMAR SRIVASTAVA
ITA
4 | o0/Lkwy2022 | 2017-18 | [A] SUBHASH JAISWAL ASSOCIATES
ITA
5 | yeg/Kw/2022 | 201819 | [A] COMEXCELL TECHNOLOGIES
ITA
6 | 173/Lkwy2022 | 2018-19 | [D] M/S COMMEXCELL TECHNOLOGIES
ITA
7 | orjuwy2023 | 201314 | [A] M/S. U.P BEE) VIKAS NIGAM
ITA
8 | y36/Lkw/2023 | 2017-18 | [D] MOHAMMAD RIZWAN
5 ITA 5012-13 | [D1 UP SHRAM EVAM NIRMAN SAHKARI SANGH LIMITED (E-
205/LKW/2024 FILED.)
- ITA 5011-1> | D] UP RAIYA NIRMAN EVAM SHRAM VIKAS SAHKART SANGH
543/LKW/2024 LIMITED
N ITA 5011-12 | [A] UPRAIYA NIRMAN EVAM SHRAM VIKAS SAHKARI
566/LKW/2024 SNAGHLTD
12 |ITA 58/LKW/2025| 2016-17 | [A] KUSUM MAHESHWARI
13 |ITA 63/LKW/2025| 2017-18 | [A] NARENDRA SINGH BISHT
14 |ITA 65/LKW/2025| 2019-20 | [A] ANJU SINGH

(3
%{sistant Registrar

14-Aug-2025]

file:///C:/JudiSISILUCKNOW--CL-2025Aug18.htm
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW
CAUSE LIST OF A BENCH FOR 19-AUGUST-2025 (TUESDAY)
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURTROOM 1
WEBEX MEETING ID NO. 26420785626 PASSWORD-12345
Srl|Appeal Number A;Z?:' Assessee Name Remarks
ITA
1| gg7/Lny201s | 201415 | [D] SHRIHONEY SHARMA
ITA
2 | gosjkwyz01 | 2010-11 | [D] KULDEEP SINGH SUKHVINDER SINGH & OTHERS
3 IT(SS)A 2011-12 | [D] KULDEEP SINGH SUKHVINDER SINGH & OTHERS
696/LKW/2018
4 IT(SSHA 2013-14 | [D] KULDEEP SINGH SUKHVINDER SINGH & OTHERS
698/LKW/2018
B IT(SS)A 2009-10 | [A] KULDEEP SINGH SUKHVINDER SINGH & OTHERS
49/LKW/2019
6 IT(S5)A 2010-11 | [A] KULDEEP SINGH SUKHVINDER SINGH & OTHERS
50/LKW/2019
TA
7 | 100/kwy2020 | 201213 | [A] SH. SUKHVINDER SINGH
ITA
8 | 191/Lkw/2020 | 201415 | [A] SH. SUKHVINDER SINGH
IT(SS)A -
9 | 207/Lkw 2023 |2014-2015] [A] SWADESH VERMA
IT(SS)A ]
10| 508/Lkwa003 [2016-2017]| [A] SWADESH VERMA
IT(SS)A ]
11| pa0/Lkwi2023 | 2018-19 | [D] SWADESH VERMA
ITA
12| 500/kwy2023 | 201920 | [A] SWADESH VERMA
13| g /Lm/zoa 2010-11 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
ITA
14| J30/1kw/2023 | 201112 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
ITA
15| Jgo/kw/2023 | 201213 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
ITA
16 | 5a1/kw/2023 | 2013-14 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
ITA
17| 24/Lkwj2023 | 2014-15 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
18 [ITA 75/LKW/2024| 2017-18 | [A] DUGDH UTPADAK SAHAKARI SANGH LTD.
ITA
19 | 4as/kw/2024 | 2017-18 | [D] SHYAM SAGAR YADAV
ITA
20| 4a6/kw/2024 | 2017-18 | [D] SHYAM SAGAR YADAV
ITA
21| Js3/ikw/2004 | 2013-14 | [A] VARDHMAN INDUSTRIES |

file:///C:/JudiS IS/LUCKNOW--CL-2025Aug19.htm
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CAUSE LIST OF A BENCH FOR 19-AUGUST-2025 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO. 26420785626 PASSWORD-12345

Srl |Appeal Number A$Zg1:' Assessee Name Remarks
22 LA 2015-16 | [A] VARDHMAN INDUSTRIES
754/LKW/2024 [A]
@»‘
[ﬁ/ fssistant Registran
14-Aug-2025
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LUCKNOW--CL-2025Aug19.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 19-AUGUST-2025 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

WEBEX MEETING ID- 26410389437 PASSWORD-123456

IN COURT ROOM 2

Srl |[Appeal Number A$Z?rt' Assessee Name Remarks
] ars /LIK-'I\_ffI\/ZOIB 2008-09 | [A] SHRI SANJAY KUMAR BHATIA
2 7351(@33302 4 | 2011-12 | [A] JAI SHANKAR SINGH
3 73;[&\5,}202 4 | 2012-13 | [A] JAT SHANKAR SINGH
4| 4}&5@’2"02 4 | 2013-14 | [A] JAI SHANKAR SINGH
5 73;1('(?/\5!}?02 4 | 2014-15 | [A] JAT SHANKAR SINGH
6| 6}1}&5‘32’*02 4 | 2015-16 | [A] JAT SHANKAR SINGH
7 737%(3\5/}202 4 | 2017-18 | [A] JAT SHANKAR SINGH

8 (ITA 89/LKW/2025| 2011-12 [A] SYED MOHAMMAD MAYAR HUSAIN RIZVI

9 |ITA 90/LKW/2025| 2021-22 | [A] SHRI BHOLA FOOD PRODUCTS

10 |ITA 91/LKW/2025| 2007-08 [A] KHAZANA VINIMAY PRIVATE LIMITED

11 |ITA 92/LKW/2025| 2008-09 [A] KHAZANA VINIMAY PRIVATE LIMITED

12 |ITA 93/LKW/2025| 2009-10 [A] KHAZANA VINIMAY PRIVATE LIMITED

13 |ITA 94/LKW/2025( 2010-11 [A] KHAZANA VINIMAY PRIVATE LIMITED

14

ITA
318/LKW/2025

2014-15

[A] VISHAL SHIVHARE

([@SS@IT Registrari

14-Aug-2025]
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 19-AUGUST-2025 (TUESDAY)

T
BEFORE SHRI KUL BHARAT, VICE PRESIDEN
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Assmt. Bench |Remarks
Srl| Appeal Number Year Assessee en
1 1'I'AJ680|LKW[2024 2014-15 |[A] HAFIZ MUHAMMAD SAGEER QURESHI B

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl | Appeal Number ¢:§Tt' Assessee Bench [Remarks
OLD

1| TTA 729|LKW]2015 2009-10 |[A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL) R | somi

2 |TTA 730 LKW|2015| 2010-11 |[A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL) A | oo

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

PART HEARD MATTERS

Srl Appeal Number A‘s'z;nrt. Assessee Bench |Remarks
BMA_|485|LkW]2024] 2019-20[D] DEEPAK MANSUKHLAL KOTHARI A
2 | BMA |486|LKwW][2024] 2019-20 (D] DEEPAK MANSUKHLAL KOTHARI A
[A] M/S. U.P. STATE CONSTRUCTION &
3| € |1 |Lkw|2020|2014-15 [INFRASTRUCTURE DEVELOPMENT CORPORATION A
LIMITED
10 |[A] M/S U.P STATE CONSTRUCTION &
4| €O |13 |LKw|2017|2009-10 INFRASTRUCTURE DEVELOPEMENT CORP. LT0. A
11 [[A] M/S U.P STATE CONSTRUCTION &
> | O |14 LKW|2017) 2010-11 INFRASTRUCTURE DEVELOPEMENT CORP. LTD. A
-1 |[A] M/S U.P STATE CONSTRUCTION &
6| CO |15 |LKW|2017] 2011-12 INFRASTRUCTURE DEVELOPEMENT CORP. LTD. A
- |[A] M/S U.P STATE CONSTRUCTION &
7| €O |16 |Lkw|2017) 2011-12 INFRASTRUCTURE DEVELOPEMENT CORP., LTD. A
12 |[A] M/S U.P STATE CONSTRUCTION &
8 | CO |17 |LKW|2017| 2012-13 INFRASTRUCTURE DEVELOPEMENT CORP. LTD. A
9 |IT(SS)A|807 [LKW|2024] 2012-13 [[A] GOPAL DAS AGARWAL A
10 |IT(SS)A| 808 [LKW|2024] 2013-14 |[A] GOPAL DAS AGARWAL A
11 |IT(SS)A|809 [LKW|2024] 2016-17 [[A] GOPAL DAS AGARWAL A ]




IT(SS)A[810|LKW(2024| 2017-18 |[A] GOPAL DAS AGARWAL A

[A] U.P SAMAJ KALYAN NIRMAN NIGAM LIMITED
(NOW KNOWN AS U.P STATE CONSTRUCTION AND |,
ITA | 67 |LKW|2016| 2011-12 1y £o A cTRUCTURE DEVELOPMENT CORPORATION

LTD.)

ITA [227 |LKW|2024| 2013-14 |[A] SHIVA NEETI DEVELOPERS A

[A] U.P STATE CONSTRUCTION AND .
INFRASTRUCTURE DEVELOPEMENT CORPORATIO .
TTA |318|LKW|2018) 2013-14|, 1) " ERSTWHILE : U.P SAMAJ KALYAN NIRMAN

NIGAM LTD.)

[A] U.P STATE CONSTRUCTION AND
INFRASTRUCTURE DEVELOPEMENT CORPORATION |,
ITA |331|LKW]2017| 2011-12 | o1y " FRCTWHILE : U.P SAMAJ KALYAN NIRMAN

NIGAM LTD.)
——|[DI M/S U.P STATE CONSTRUCTION & i

TTA _|367|LKW|2017| 2009-10 1 ep A STRUCTURE DEVELOPEMENT CORP. LTD.
ITA | 368|Lkw|2017] 2010-11 |[P] M/S U.P STATE CONSTRUCTION & .

INFRASTRUCTURE DEVELOPEMENT CORP. LTD.

[D] M/S U.P STATE CONSTRUCTION &

ITA 369 LKW12017| 2011-12 |pebe s 2o STURE DEVELOPEMENT CORP. LTD.

[D] M/S U.P STATE CONSTRUCTION &

[TA_|370|LKW|2017] 2011-12 |1\ R ASTRUCTURE DEVELOPEMENT CORP. LTD,

[D] M/S U.P STATE CONSTRUCTION &

TTA 371 |LKW|2017| 201213 |pveo s oo S RE DEVELOPEMENT CORP. LTD.

ITA |381|LKW(2020|2017-18 [A] SHRI KAMLESH GUPTA

ITA |399|LKW|2024| 2016-17 [A] BHARAT BHUSHAN CHAWLA (E.F) E.F

> > > >

ITA |448|LKW|2020|2017-18 [D] SHRI KAMLESH GUPTA

[D] M/S. U.P. STATE CONSTRUCTION &
ITA 1617 |LKW|2019| 2014-15 [INFRASTRUCTURE DEVELOPMENT CORPORATION A
LIMITED

[A] U.P STATE CONSTRUCTION AND
INFRASTRUCTURE DEVELOPEMENT CORPORATION
A |62 ;
A |620|LKW|2019) 2014-15 | " (ERSTWHILE : U.P SAMAJ KALYAN NIRMAN A
NIGAM LTD.)

[A] U.P STATE CONSTRUCTION AND
INFRASTRUCTURE DEVELOPEMENT CORPORATION
A 621 kw2 :
L2019 2015-16 ) oy e TWHILE < U p SAMAJ KALYAN NIRMAN A
NIGAM LTD.)

[D] U.P STATE CONSTRUCTION AND
INFRASTRUCTURE DEVELOPEMENT CORPORATION
A [623|Lkw 2
= (HORAUYS) IE6 e e e - (10 SAMAJ KALYAN NIRMAN A
NIGAM LTD.) ]

Q%ﬁssis@)yriélaegistrar
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LUCKNOW--CL-2025Aug20.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 20-AUGUST-2025 (WEDNESDAY)

WEBEX MEETING ID NO. 26420785626 PASSWORD-12345

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 37/LKW/2023

2015-16

[A] RCS ENTERTAINMENT PRIVATE LIMITED

ITA 38/LKW/2023

2013-14

[A] RCS ENTERTAINMENT PRIVATE LIMITED

ITA 39/LKW/2023

2016-17

[A] M/S. RCS ENTERTAINMENT PRIVATE LIMITED

ITA 40/LKW/2023

2013-14

[A] KARYASHEEL INFRATECH PRIVATE LIMITED

ITA 41/LKW/2023

2015-16

[A] KARYASHEEL INFRATECH PRIVATE LIMITED

ITA 42/LKW/2023

2016-17

[A] M/S. KARYASHEEL INFRATECH PRIVATE LIMITED.

ITA 43/LKW/2023

2019-20

[A] M/S. KARYASHEEL INFRATECH PRIVATE LIMITED

ITA
412/LKW/2023

2017-18

[A] GURDAS MAL ARORA

ITA
539/LKW/2024

2015-16

[A] BASTI SAHKARI KRAYA CENTER VIKRAY SAMITI LIMITED

10

ITA
624/LKW/2024

2017-18

[A] VINAI SHUKLA

LN
& nt Registran
14-Aug-2025]
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8/14/25, 4:20 PM

LUCKNOW--CL-2025Aug20.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 20-AUGUST-2025 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

WEBEX MEETING ID- 26410389437 PASSWORD-123456

IN COURT ROOM 2

Srl |Appeal Number AYS::?' Assessee Name Remarks
1] e /LIKE’S 12016 | 2012-13 | [D] M/S KASHANA BUILDERS PVT. LTD. (OLD APPEAL)
2 | e /Lf(ﬁ/mﬂ 2007-08 | [A] PURNAGIRI RICE MILLS
3 |TTA 20/LKW/2019| 2014-15 | [A] KAPOOR AGENCIES PRIVATE LIMITED
4| a3 /LIKT\;C/ZOZO 2017-18 | [D] M/S MAHENDRA EDUCATIONAL PVT. LTD.
5| 4og /uﬁ/zm 2015-16 | [A] SMT. SUSHILA NARENDRAJIT SINGH SEWA NIDHI
6 |CO 26/LKW/2024 | 2017-18 | [A] INCOME TAX OFFICER 1(1)(1), KANPUR
7 4312}(552902 4 | 2013-14 | [A] ASHISH KHEMKA
8 432%5?}902 4 | 201617 | [A] ASHISH KHEMKA
9 7205&5\3902 4 | 2018-19 | [D] ASHISH KHEMKA
10 o /Lim/zoz 4 | 2017-18 | [D] AJAY KUMAR GUPTA
1] s /Lgﬁ/zoz 4 | 2017-18 | [A] BLUE WATER ALCOBEV
B o /ulgﬁ/zoz 4 | 2015-16 | [A] REKHA GOEL
28| /Lim/zoz 4 | 2017-18 | [A] PERFECT ASSOCIATES
14| o /LIK-\Ce/ZOZ 4 | 2017-18 | [A] SHASHI BHALLA
15 |CO 50/LKW/2025 | 2011-12 | [A] G.S. EXPRESS PVT. 11D,

16 |ITA 77/LKW/2025| 2022-23 | [D] DEVRAJ LIQUOR
7] 106 /Lm/zm 2018-19 | [A] SHREE LAL AND ASSOCIATES
3 /LII(-!\;;V\’/ZOZS 2018-19 | [A] HORIZON COMMTRADE LIMITED
9] ., /uwvl\/zozs 2024-2025| [A] SHRI SHIVBACHAN SEWA SANTHAN

20| e /LIKm/zozs 2024-2025| [A] SHRI SHIVBACHAN SEWA SANTHAN

21 /LII<1\;C/2025 2017-18 | [A] HARJEET KAUR

file:///C:/JudiSIS/ILUCKNOW--C L-2025Aug20.htm
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LUCKNOW--CL-2025Aug20.htm

8/14/25, 4:20 PM
CAUSE LIST OF B BENCH FOR 20-AUGUST-2025 (WEDNESDAY)
BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26410389437 PASSWORD-123456
Srl |Appeal Number Aiz':rt' Assessee Name Remarks
22 202/LIK$/2025 2017-18 | [A] RAJIV SHUKLA
2 | w1 /LIK1\:$/2025 2011-12 | [D] G.S. EXPRESS PVT, LTD.
2| 5, /LII<1\;€'\/2025 2014-15 | [A] ALOK GUPTA
25| s /LIK1\;$/2025 2017-18 | [A] SAHARA CITY HOMES - PATNA
2| /Lf(Tv}V\/ZOZS 2022-23 | [A] YASHRAJ ENTERPRISES
27| e /LIK-I\;C/ZOZS 2018-19 | [A] RAJ RAJESHWARI TECHNO FAB PRIVATE LTD.
28| /Lm\/zozs 2017-18 | [A] KANHAIYA LAL KHETAN
29| L., /LIK-]\;?/ZOZS 2012-13 | [A] ANANT PRASAD
30| u /LIK-I\;e/ZOZS 2013 14 | [D] DISTRICT COOPERETIV BANK LTD BARABANKI
31| a /LIKT/‘V“ /2025 | 2015-16 | [D] DISTRICT COOPERATIVE BANK LTD
32| s /um/zozs 2016-17 | [A] GURU PRATAP SINGH

%ﬁ@v

sistant Registrar]
14-Aug-202

fil2:///C:[JudiSIS/ILUCKNOW--CL-2025Aug20.htm

17—

20z



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS,
FOR 20-AUGUST-2025 (WEDNESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Assmt.

Appeal Number Cou

Assessee Bench |Remarks

[A] MARUT PAPER PRODUCTS PRIVATE LIMITED (E-

ITA|393 |LKW|2023| 2016-17 FILED.) A E-filed.

CLARIFICATION MATTERS

Assmt.

Appeal Number Yk

Assessee Bench |Remarks

ITA | 330 |LKW[2024] 2017-18 |[A] ASHISH DALMIA B

Cﬁffssis@mgistrar




8/14/25, 4:20 PM

LUCKNOW--CL-2025Aug21.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 21-AUGUST-2025 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID NO. 26420785626 PASSWORD-12345

Assmt.

Srl |Appeal Number Assessee Name Remarks
Year

1 731/LKW/2015 2011-12 | [A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)

2 108/LKW/2021 2008-2009| [D] M/S MANTORA AGRO INDUSTRIES PVT. LTD.

3 395/LKW/2024 2018-19 | [A] RUSHDI CONSTRUCTION PVT LTD

4 IT(SS)A 2016-17 [A] ADHYATM JAIN PROP. M/S JAMBU KUMAR ADHYTM JAIN
113/LKW/2025 SARAF

5 114/LKW/2025 2025-26 | [A] ANTARMAN PARIWAR SOCIETY

6 115/LKW/2025 2025-26 | [A] ANTARMAN PARIWAR SOCIETY

7 2015-16 [A] JAMIA SIRAJUL ULOOM KUNDAN BONDIHAR EDUCATION
118/LKW/2025 SOCIETY

L]
K/dss@i}tﬁzgistmr

14-Aug-2025
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8/14/25, 4:20 PM

LUCKNOW--CL-2025Aug21.htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 21-AUGUST-2025 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26410389437 PASSWORD-123456

Srl |Appeal Number A$2:1rt' Assessee Name Remarks
ITA
- P RIAL DEVELPMENT CORPN.LTD
1| 384 JLKW/2011 2006-07 | [A] U.P.STATE INDUST
ITA
P, RIAL DEVELOPMENT CORPORATION
2 540/LKW/2011 2005/06 | [A] U.P. STATE INDUSTRIAL DEVELO
3 ITA 2008-09 [A] U.P STATE INDUSTRIAL DEVELOPMENT CORPORATION
530/LKW/2014 LTD. (UPSIDC)
ITA
- P. LTD.
4 550/LKW/2014 2008-09 | [D] M/S U.P STATE INDUSTRIAL DEVELOPEMENT CORP. LTD
IT(SS)A ]
5 | 59 JLKW/2019 2013-14 | [A] M/S. SUBODH FINANCE BROKERS
IT(SS)A .
6 223/LKW/2019 2014-15 | [A] M/S. SUBODH FINANCE BROKERS
IT(SS)A _
7 224/LKW/2019 2015-16 | [A] M/S. SUBODH FINANCE BROKERS
IT(SS)A
8 225/LKW/2019 2016-17 | [A] M/S. SUBODH FINANCE BROKERS
ITA
91, 40/LKW/2022 2017-18 | [A] SAURABH MEHROTRA
10 | CO 14/LKW/2024 | 2021-22 | [A] ACP TOLLWAYS PRIVATE LIMITED
ITA
11 131/LKW/2024 2021-22 | [D] ACP TOLLWAYS PRIVATE LIMITED (E-FILED.)
ITA
12 149/LKW/2024 2013-14 | [A] MANISH JAISWAL
ITA
13 270/LKW/2024 2017-18 | [A] SECRETARY UP SAINIK PUNARVAS NIDHI
14 ITA 2013-14 [A] U.P.STATE INDUSTRIAL DEVELOPMENT CORPORATION
366/LKW/2024 LTD.
15 ITA 2020-21 [A] U.P. STATE INDUSTRIAL DEVELOPMENT CORPORATION
367/LKW/2024 LTD.
16 | SA 9/LKW/2024 | 2013-14 | [A] MANISH JAISWAL

B

ant Registran
14-Aug-202
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